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17.58 hours.
PAPERS LAID ON THE TABLE—Contd.

THE MINISTER OF PARLIAMENTARY
AFFAIRS AND SHIPPING AND TRANS-
PORT (SHRI RAGHU RAMAIAH) : Sir,
today morning Shri Morarji Desai laid on the
Table of ‘the House a copy of the corres-
pondence between the Prime Minister and
himself. It is noticed that copy of a letter
dated 20th July, which is also a part of the
correspondence, which was sent to him by
the Prime Minister, was not included in those
letters. May I, Sir, on behalf of the Prime
Minister have your permission to luy on the
Table of the House a copy of that letter also?
[Placed in Library. See No, LT—1230/69]
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MR. CHAIRMAN : On behalf of the
Prime Minister the Minister of Parliamentary
AHairs is placing a cpoy of a letter, which is

part of the correspondence between the Prime
Minister and Shri Morarji Desai.
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Printed at : Navin Press, Delhi-6.

ASADHA 30, 1891 (SAKA) Indion Rlys. (Amd1.) Ordinance 366

and Indian Rlys, (2nd Amdt.) Bill
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MR. CHAIRMAN : Yes, it was not.

18.00 hrs.

STATUTORY  RESOLUTION RE:
INDIAN RAILWAYS (AMENDMENT)
ORDINANCE 1969 AND INDIAN
RAILWAYS (SECOND AMENDMENT)
BILL—Contd.
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MR. CHAIRMAN: Would he be
concluding his speech in a minute or two?
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MR. CHAIRMAN : In that case, he
may continue his speech tommorow.

18.01 hours.

The Lok Sabha then adjourned till Eelven
of the Clock on Tuesday, July 22, 1969,
Asadha 31, 1891 (Saka).



